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INCOME TAX APPELLATE TRIBUNAL

Sub: Cause List for Friday 23.01.2026 e
@) | Appeal No. N Assessee Name | Bench |EHIClub No. |

COURT ROOM 1
Before Shri George George.K. VP & Shri §.R.Raghunatha, AM

‘TB MA 200-202/CHNY/2025 (ITA 596- [D] K274 UTHUKULI PACCS LTD. -J
L 598/CHNY/2025) = R

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_1

COURT ROOHM 2
Before Shri Aby.T.Varkey, JM & Ms.Padmavathy.S. Al
1 [MA 197/CHNY/2025 (IT(TP)A [A] HIS AUTOMOTIVES PRIVATE LIMITED
| 28/CHNY/2021)
MA 204/CHNY/2025 (ITA [A] SUBBIAH RAJENDRAN
2 12124/CHNY/2025)
Before Shri Aby.T.Varkev, JM & Shri 8.R.Raghunatha, AM

[ 1 |ITA 2858/CHNY/2025 UMA MAHESHWARI (Fixed for clarification)

The Link for Hybrid Hearing is https:/fitatchennai.my.webex.com/meet/court_room_2

COURTRCOM 3
Before Shri inturi Rama Rao, AM & Shii 8.8.Viswanethra Ravi, JM

T |MA 1/CHNY/2026 (ITA 630/CHNY/2025) {[D] RAMU KANAGARAJAN
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2 [MA 205/CHNY/2025 {ITA [A] SIERRAWARE SOFTWARE
2436/CHNY/2025)

The Link for Hybrid Hearing is https:/iitatchennai.my.webex.com/maet/court_room_3
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COURT ROOM 4
b4 Before Shri Manu Kumar Giri, JM & Shri §.R.Raghunatha, AV R
} [’”" SP 4/CHNY/2026 (ITA [A] EBENEZAR GERALD G )
-‘ 1892/CHNY/2025) ,
5 |SP 5/ICHNY/2026 (ITA 3017/CHNY/2025) _|[A] KALIYAPPA ARUMUGAM C \";
T3 |SPB/CHNY/2026 (ITA [A] DHARMAN SIVAKUMAR B 3
3628/CHNY/2025) 5
75 |5 7.BICHNY/2026 (ITA 3628, [A] GWRAN RAMESH B i
3631/CHNY/2025) 1
; 5 |SP 9/CHNY/2026 (ITA 236/CHNY/2026) [[A] KING MOBILES G o
: 7 |SP 10/CHNY/2026 (ITA [A] PADMAVATHI B
o | 3863/CHNY/2025) ':
til ”‘3 17 15P 11-14/CHNY/2026 (IT(TP)A 2- [A] FARDIA CLASSIC SHOES D 7
4 / |
i .__J__ HNY/2026) ;
A 7273 5P 15, 16/CHNY/2026 (IT(TP)A 42,  |IA] ASTON SHOES P LTD. D 1
/ 43/CHNY/2025) '
[ 14,15 |SP 17,18/CHNY/2026 (IT(TF)A 44, [[A] INDIA SHOES EXPORTS (P) LTD. D
| |45/CHNY/2025) é
16-19 |SP 19-22/CHNY/2026 (IT(TP)A46-  |[A] DELTA SHOES P LTD. D E
49/CHNY/2025) !
20-23 |SP 23-26/CHNY/2026 (IT(TP)A50-  |[A] FARIDA SHOES P LTD D
53/CHNY/2025) '
Early Hearing Petitions
; 1 |ITA 3886, 3687/CHNY/2025 [A] SHAKIR AHAMED B )
[ 2 [ITA 236/CHNY/2025 [A] KING MOBILES B | 9 |
Clubbing Petitions
1 ITA 323 to 327/CHNY/2025 PREMIER ROLLER FLOUR MILLS c 3 i
TA 319, 495/CHNY/2022 i
[ITA 332, 333/CHNY/2022
/ITA 281, 282/CHNY/2022, 2563,
; 2562/CHNY/2025 i |
§ , '!IA 3416-3420/CHNE’/’2025 RAJAS RATHNA JEWELLERS A 1 i
JEA 3360/CHNY/2025 UNIVERSAL CONSTRUCTIONS (DUPLICATE ACPEA L) A 5
[ITA 3283/CHNY/2025 . = :
4 | sl A 3312/CHNY/2025 CAVINKARE PRIVATE LIMITED ;
[ITA 3194/CHNY/2025 A y :
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